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¥ AT
(cferorqd wew Rerd)

FferegaT
fIAIYR, 16 HS, 2025

HTIAT. 2233(H).—d=<1g WRER, e AT, 1989 (W1 39 I¥arq Sad A9 wgr 1 @) b
gRT 20 U I IU—YRT (1) §RT UG WATKTAT BT YANT B Y, I§ FHART 8 S D U DI aAlb GAIo b
forg, S9 9fF @1, e wfera fJarvor S99 Sudes e ¥ a7 § 6 7eRTs I & TSfRen forer #
1y Yo aRAS sfd aedT TeRRIC dfetsl aRAeHT (495 fhAl) @ forg ifSia &1 S arell i1 @1
AR Afed AT I M Al fJervr & A1y AwreE, gRer, YeuE iR YA & Ao & fofg Sfufard
2, U 9 BT oS AR B AUN AT B EHINUT FRA |

Iad [ H fZdees Bz AT 59 SO & oIS H UHRME dI aRg | A & B emafy @
HioR, Iaa ARAFTIH B gRT 2081 B SU-9RT (1) & 30 SWad TAro & forg VT 9f1 &7 oo iR STt
P G | T B DT |

VAT U 37eY, e Wider, Su faurfia e, sy, f5ar Teferien, #erre, & foRad &
frar SIToTT SR SE@ MR WX SUAfdid fhd SR e def™ WfSaRy  Tegaddl b dafdas w9 o fafd
FAER & AEIH ¥ Al BT ATHR UG HUN R VAT AT el Bl GAdTs BT am U SifoRad Sitg
I PIS B, A1 BT & UG, S [EH UIMEDHRI AaRAdH H, MM §RI, MUl Pl I1 Al Jged AT

ST DR HDT |

3281 G1/2025 @)
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Iad AT @ GaRT 2091 B SU—URT (2) & N F&H UGN gRT fhar a1 I3 reer 3ifeH
BT |

9 AR & i M arelt YA &1 ETHh iR g @R Suee ® &R Rads afdd grr dew
TGN & SUad At § ST FRerr far 51 aabdr 2 |
SR

HERTE 5T & TSR el # 71 Yo gRISHT a1enid gedr TefRTel steire uRarsHr (49,56 & forw
T BT SIETel YA BT FRAAT |ied AT Iqd Med Hier [Jarr $69 bR o

gedT TsfRIell AT g1 A9 ¥ed ST Ubed

I | Rid o1 | aeRea | @ GMER &7 AW 9 gdl IS $U$ [(ANGCIR | 7812 NLICE]
®. T @1 am | am T |IRTSl 2. [Erefla g
AR ?. AN
1 2 3 4 5 6 7 8 9
1 T JHT, qTATD 1159 /1 1 0.61 024
) FHIRG XS IGl TS g 1160 /1 ] 010 010
3R 9
s AHIRG THSIGl TS g 1160 /3 ] 0.05 0.05
IR 9
4 AT HICRM TS T 308 2 1161 1 0.62 0.35
5 T Gl R d SR 1 1162 /2 2 0.80 0.80
6 AT ST R T AR 1 1162 /3 PR 0.90 0.36
7 AT BIFRM qA9TH T 30 1 1162 /4 PR 0.90 0.10
8 TG I G AT 1170 /2 TRBR 075 0.01
AN . _
9 G MUTST WENTS G 3a% 10 1172 1 0.28 0.04
10 T MUTRT WEFTS g 3aR 10 1171 1 0.93 0.07
1 T 9ol S I A 11 1173 1 1.62 0.44
12 RIS TS 3S T 3o 3 1174 1 1.21 0.21
13 MW TR A G SR 3 1175 /2 2 0.81 0.01
14 _ _ ANTRR @ HATH d SR 19 36,/3 1 0.11 0.11
15 SIS TS Pl ARTER T HATH 9 AR 19 36/ 1 1 0.42 0.22
16 TR JPRM STy 9 Tav4 35 /1 1 0.46 0.18
17 HAER JHRM BTHN 9 TR 2 35/3 1 0.04 0.04
18 wY @6 Algel d $oR 2 34 /1 1 0.82 0.28
19 ol I Algel 9 3R 2 34/3 1 027 0.27
20 STs 96T M$hd g SR 5 33 /1 1 0.46 0.20
21 SITE AT Ihd T AR 5 33/3 1 0.26 0.26
22 NERECIC AN 32/1 1 0.47 023
23 NEZEICINCEIN 32/3 1 0.44 0.44
24 IERINIRIEICI e 31/1 1 145 0.60
25 PR WM IR T SR 1 31/3 1 0.22 0.22
26 AT oI’ MShd 30/1 1 0.26 0.20
27 AFTSN edT Mehd 30/3 1 0.12 0.12
28 AT oI’ MShd 29 /1 1 0.30 0.20
29 AN AT T 29/3 1 0.07 0.07
30 SIfYaT MuTeT Aigel 9 SR 3 28 /1 1 0.37 0.20
31 T TSt Aigel 9 3R 3 28/3 1 0.07 0.07
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MG ITHRT HMH 26/1/B/1 1 0.31 0.22
bR SRM RIS 26/1/A/1 1 0.68 0.51
FHAER HRM RS 26/2/A/1 1 1.68 0.80
fqseerer TS TR I SR 1 42 /1 1 0.06 0.06
=gy AT R T 3R 1 42/3 1 0.60 0.60
STIUT EXBIET IS 43 /1 1 0.97 0.42
ST ERPIET DI 43/3 1 0.10 0.10
AT gEg, Higel 9 S 3 21 /1 1 0.40 0.15
TSI M gUe 9 3R 1 44 1 0.59 0.39
NEERIUERIGSIC] 41/1/1 1 1.43 0.57
Tl TR B IRM HHR 4M/4/1 1 1.57 0.53
< gsferd wrem M/2/ | 1 2.00 0.07
Fefl IR 78 9 SR 3 817/1/1 1 0.05 0.05
Fefl IR 78 9 SR 3 817/1/3 1 053 0.33
HAY g% gUN 9 TR 9 816 /A /1 1 0.71 0.08
HAN &% IR G 3% 9 816 /A /3 1 0.98 0.08
$gATE GoToll R 816 /B /1 1 0.06 0.06
3341 Aol dR 816 /B /3 1 0.54 0.04
Jg@ad Ag @Rl T 3R 14 814 /1 1 1.38 0.05
RigaTs eTRE TR T SR 22 814 /3 1 0.02 0.02
AR ARG SHd 9 X 3 813 /1 1 0.35 0.03
AR HISRIG S g SR 3 813 /3 1 0.21 0.04
YHRIETS PR AHS G TR 7 812 /1 1 0.99 0.02
$qR Y TS 811 /2 /1 1 0.81 0.02
AT AT a9 AR 14 756 /1 /1 1 0.16 0.05
AT AT a9 AR 14 756 /1/3 1 0.11 0.05
RIoTE % IREUT HTSNTT Y 756 /2 /1 1 0.15 0.05
IOTE B 3TRUT HIGRIT WX 756 /2 /3 1 0.35 0.60
STedTs aMTe®R g 3aX 5 73/2/1 2 0.10 0.10
STEATS GFS®R T 3aX 5 73/2/3 2 0.23 0.14
GISISINESIREE TS 73/6/1 2 0.39 0.14
GISISINESIREE TS 73/6/3 2 0.25 0.10
fasg=rer iAo Ted @ SR 5 73/3 2 0.81 0.15
A 12.770

MINISTRY OF RAILWAYS

(South East Central Railway)

NOTIFICATION

Bilaspur, the 16th May, 2025

[®r. . fwsl /A /Nead. / aear—TTsrRiel / TSR]
AT A, g gemafie sfeery (o)

/ TTEIST /20 U]

S.0. 2233(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (hereinafter referred to as the said Act), the Central Government after being satisfied that for the public purpose
the land the brief description of which is given in the schedule annexed hereto is required for the purpose of execution,
maintenance, management and operation of the Special Railway Project .Brief description of the land to be acquired,
with or without structures, falling within the Special Railway Project namely, Wadsa - Gadchiroli new Broad Gauge
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line (49.50 Km) in the District of Gadchiroli in the State of Maharashtra , hereby declares its intention to acquire
such land.

Any person interested in the said land may within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional Officer and Land
Acquisition Officer, Desaiganj (Wadsa), District Gadchiroli for land situated in Desaiganj Tahsil of Gadchiroli
District, Maharashtra in writing and shall set out the grounds thereof, and the Competent Authority shall give the
objector an opportunity of being heard either in person or by legal practitioner and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
namely, Wadsa - Gadchiroli new Broad-Gauge line (49.50Km) the District of Gadchiroli in the State of Maharashtra

Wadsa - Gadchiroli new Broad Gauge line

Total
Sl Name Name of | Name of | Name of Account holder | Survey Category | area Ach|S|_t|on
No . Of. Taluka | Village & Address Number of '-‘%”d as per Areain
" | District holding 7/12 | (H.R./Sq.M)
(Ha)
1 2 3 4 5 6 7 8 9
1 Lakshman Vaktu Vasake 1159/1 1 0.61 0.24
Akbar Kha Ismail Kha
2 Pathan and other 9 116071 1 0.10 0.10
Akbar Kha Ismail Kha
3 Pathan and other 9 1160/3 1 0.05 0.05
Gomaji Kashiram Vasake
4 and other 2 1161 1 0.62 0.35
5 Hari Urkuda Dhore and 1162/2 9 0.80 0.80
other 1
6 Dharma Jana Gurnule and 1162/3 Govt. 0.90 0.36
other 1
Gomaji Kashiram Vasake
7 |Gadchiroli | Desaiganj | Kondhala ! and other 1 1162/4 Govt. | 0.90 0.10
Vasudev Bhau Pandhari
8 Gopala Khobragade 1170/2 Govt. 0.75 0.01
Pandhari Gopala
o Khobragade and other 10 1172 1 0.28 0.04
Pandhari Gopala
10 Khobragade and other 10 Hn 1 0.93 0.07
11 Dayal Ravji Shende and 1173 1 162 0.44
other 11
12 Dhanraj Gosai Shende and 1174 1 121 021
other 3
Ramkrushna Aatmaram
13 Meshram and other 3 1175/2 2 0.81 0.01
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Nageshwar Lavha Meshram

and other 19 36/3 0.11 0.11
Nageshwar Lavha Meshram 36/1 0.42 0.22
and other 19
Manohar Tukaram Thakre 35/1 0.46 0.18
and other 4
Manohar Tukaram Thakre 35/3 0.04 0.04
and other 2
Rushi Mukharu Mohurle 34/1 0.82 0.28
and other 2
Rushi Mukharu Mohurle 34/3 097 0.7
and other 2
Jai Tanba Raut and other 5 33/1 0.46 0.20
Jai Tanba Raut and other 5 33/3 0.26 0.26
Shankar Soma Dupare 32/1 0.47 0.23
Shankar Soma Dupare 32/3 0.44 0.44
Vistari Gopala Patre 31/1 1.45 0.60
Shankar Soma Dupare and 31/3 022 0.22
other 1
Nanaji Lavha Raut 30/1 0.26 0.20
Nanaji Lavha Raut 30/3 0.12 0.12
Nanaji Lavha Raut 29/1 0.30 0.20
Nanaji Lavha Raut 29/3 0.07 0.07
Anita GopaalMohurle and 28/1 0.37 0.20
other 3
Anita Gopaal Mohurle and 28/3 0.07 0.07
other 3
Ramkrushn Atmaram 26/1/B/1 031 0.22
Meshram
Lankeshwar Shriram 26/1/A/L 0.68 051
Burade
Kavishwar Shriram Burade | 26/2/A/1 1.68 0.80
Vishwanath Nanaji Gurnule 421 0.06 0.06
and other 1
Vishwanath Nanaji
Gurnule and other 1 4213 0.60 0.60
Shrawan Harkoba Kodape 43/1 0.97 0.42
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Shrawan Harkoba Kodape 43/3 0.10 0.10
Ramesh Vaktu Mohurle and 21/1 0.40 0.15
other 3
Gajanan Ramji Tupat and m 059 0.39
other 1
Sandip Gunvant Madavi 41/1/1 1.43 0.57
Nandkishor Kashiram A1/4/1 157 053
Kumare
Deepak Pundlik Kodape 41/12/1A 2.00 0.07
Bakshi Varlu Meshram and 817/1/1 0.05 0.050
other 3
Bakshi Varlu Meshram and 817/1/3 053 0.33
other 3
Santosh Mukharu Dupare 816/A/1 071 0.08
and other 9
Santosh Mukharu Dupare 816/A/3 0.98 0.08
and other 9
Indubai Mulaji Kar 815/B/1 0.06 0.06
Indubai Mulaji Kar 815/B/3 0.54 0.04
Sukhadeo Sadu Chaudhari
and other 14 814/1 1.38 0.05
Sindhubai Shamrao
Bagmare and other 22 814/3 0.02 0.02
Sarang Bhaurao Raut and 813/1 035 0.03
other 3
Sarang Bhaurao Raut and 813/3 021 0.04
other 3
Shukrabai Shamrao Lakde 812/1 0.99 0.02
and other 7
Ishwar Ramchandra Raut | 811/2/1 0.81 0.02
Malta Yogesh Raut and 756/1/1 016 0.05
other 14
Malta YogeshlélTaut and other 756/1/3 011 0.05
Rajendra Urf Arun Bhaurao 756/2/1 015 0.05
Bharre
Rajendra Urf Arun Bhaurao 756/2/3 035 0.60
Bharre
Jaibai Donadkar and other 5| 73/2/1 0.10 0.10
Jaibai Donadkar and other 5| 73/2/3 0.23 0.14
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Lalaji Ravji Tikale 73/6/1 2 0.39 0.14
Lalaji Ravji Tikale 73/6/3 2 0.25 0.1

Vishwanath Chintaman
Raut and other 5 7313 2 0.81 0.15
Total 12.77

[F. No. CAO/C/BSP/Wadsa-Gadchiroli/Gadchiroli Dist/Desaiganj/20A]
ALOK TIWARI, Chief Administrative Officer (Con.)
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